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T. K. Jalauddin Musaliyar, 
Mansion Armitage, Musaliyar Nagar, 

Kollam, Kerala. 

 
....Appellant 

VERSUS 

 

The Commissioner of Central Excise, 
Central Revenue Building, 

I.S. Press Road, 

Cochin-682 018, 

Kerala. 

 

....Respondent 

 

APPEARANCE:  
 

None appeared for the Appellant. 
Mr. Vinod Kumar Garhwal, Superintendent (AR) for the Revenue. 
 

 

 

CORAM: HON'BLE DR. D.M. MISRA, MEMBER (JUDICIAL) 

              HON’BLE MRS. R. BHAGYA DEVI, MEMBER            
              (TECHNICAL) 
 

 

                                                DATE OF HEARING: 03.02.2026 
                                             DATE OF DECISION: 03.02.2026 

 
This appeal is allowed. For Order, see order of date in 

Service Tax Appeal No.21968 of 2014. 
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